radnClpal Benchy lew UeiNd, j
ol 0.As No. 2001/91%, 1114/92, 1845/92. 283/92,
3219/92, 3237/92, 64/93, 104/93,
338/93 & 709/93,

New Delhi this the 25th Day of April, 1994,

Hon'ble Mr, Justice S,K, Dhaon, Vice-Chairman(J)
Hon'ble Mr. B,N, Dhoundiyal, Memher(A)

0R-2401/91

shri Chet Ram,
s/e Shri Punna,

‘o .14} /o R-Block, lemder Nagar, > ...>
il b csodifl icrowave-Preject; - e .
Mg SSMeu Delhi, ppplicent

(By advocate Ms, Bharti Sharma, oroxy counsel for
Mrs, Rani Chhabra)

ver sus

1, Union of India, i
through its Secretary, _
mini stry of Communications,
Deptt, of Telecommunication,
New Delhi,

2, Secretary,
Deott, of Telecommunication,
Sanchar Bhawan,
"New Delhi,

3., The GCeneral Manager,
Telecommunication Project,
Dentt, of Telecom,

New Delhi,

&, Ascistant Engineer,
Coaxical Equipment Installation,
Kiduai Bhauwan,
New Delhi Ressondent s

0A114/92

Shri Mohan Lal,

R/o 1661, Bzbu Park,

Kotla Mubar akpur,

Nev Delhi- 110003, Applicant

(By advocate Ms, Bharti Sharma, proxy counsel for
Mrs, Rani Chhabra) : . .

versus

1. Union of India,
through ite Secretary,
Minietry of Communications,
Deptt, of Telecommunicstion,

New Delhi,




&

2.

- 2 -

Sub Divisional Offjcer,
Telejraphe,

Bulandehahr, ; Resnondent s

DA- 184 6/92

1.

(By

Mre, Rani Chhabra) = -

1,

Jallandhar,

Sh, Jagannath Shukla,

S/o Sh, Ram Milan Shukla,
R’0 561 Moj Pur, Shahdra,
Delhi,

Sh, Guru Prasad,

S’c Sh, Ram Khilauwan,
8-480’ Kriahan Nagar,
Delhi, '

3. i&h. Kunenderpal Singh, .
% Sh, Rahub ir, " — e T——

"R/o 5, Mej Pur, ik
Shahdhra, Delhi, :

Sh, Lumbari,

S/o Sh, Bisran,

R/o 1668,Babu Park,
Kotlamubar akpur,
Neu Delhi,

Sh, Buddha Ram,
S/o Sh, Badri,
R7e Chuki Ne, 25,
Sunder Nager,
Neu Delhi,

Sh, Shasha Ram,

$/o-8h, Basrl, -

R/o 165, Pradeep Nagar, -
Paharganj, skt ¥
Neu Delhi,

Sh, Munni Lal,
S’c Sh, Ram Badal,

‘R/o0 5135; Main Bazar,

Paherganj, :
Nev Delhi, Applicants

advocate Ms, Bharti

‘_,Sharma,,groxy ccunsel for
47 versus. -
Union of Indis, P Os;ri:d”;;\
through its Sscretary, _
Ministry of - Communications, ;
Deptt. of Telecommunicéﬁion,“:‘
Neuv Delhi, L Gsiran

Chief General Manager (Project), . -

Sanchar Bhawan, (IR R

New Delhi, 8 -
RS L SR _

Divisional Engineer:Telecom, '*0 .
Coaxical Canle Construction, = -
285, Master Tare Singh Nagar, -

e, 2oy ¥

o
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4, Divisional Engineer Telecom,
N Ambala Cantt,

5. Asett, Engineer Telecom,
Coaxical Cable Construction,
Ambala Cantt,
Punjab, Ressondente

OA-2483/92

Sh, Daya Shankar,

S/e Sh, Laxmi Narain,

R/0 92, Lakshmi Nagar, ‘

Nev Delhi, ; ' Applicant

(By advocate Mg, Bharti Sharma, proxy counsel for

Hre. Rani Chhabra) N _
; L ? L3

.-»«' - G s | | e e e, = .,__,;h,,' “. ,hti. 5 S g S . - R e e
R‘ % | ST ool B
3" v'ﬁggm iR -versus

1« Union of India,
' through its Secretary, - .
Ministry of Communication, .
Dentt. of Talecommunication,-
Sanchar Bhawan, 5 Fore
o New Delhi, '

2, Assistant Engineer,- . .
Coaxical Cable Conatructxen, -
285, Master Tara 51|Qh Nagar. :
Jallandhar, " et SR g i Respondent s

0A-3219/02

Shri Ved Prakash Sharma, S TwE
S/o Shri Dil'eram, ;5ﬁf;1.43
R/o 1228, Pratap Nager,

Paharganj,

Ne. Delhi, s i VR g g (.: ~Annlicant

(By advocate Ms, Bharti Sharma! proxy counsel for
. M s, Rani Chhibra) |}

o o a iy ‘\* b

VOI‘SUS

RERUOE N st Tof Indla,'f‘.;f’-ﬁ"ilvﬁ i
through its Secretary, ' B
Minietry of Communicztion,
Deptt, of Telecommunication,
Sanchar Bhauwan, :
Neu Delhi, ,;'.v. Larevi ey ayegoserd
2 Sub Divfsfonal foaccr, £ 3 o
Phones~<Fly i yumicansinY a | ftgoi

Meerut, La A ue A Respondent s

Qa3 e el a3

& “ Shri Prem Giri, ;
5/0 Shri Days’ Lhandy:lomd (g0 fafubd 3
R/o A-Block. 251 Sh'oj1ni Najar, 293
New Delhi,- : :

Appl icant

. (By acdvocate Ms, Bharti Sharma fox counsel for
Mrs, Rani Chhabra) e i .

versus

B e —— e
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1. Union of India,
through its Secretary,
Ministry of Communication,
Deptt, of Tolscommunication,
Sanchar Bhawan,
Neu Delhi,

2, Sub Divisional Officer,
Telejranhs,
Mesrut,

3. 5.0,C, Telegraphs,
Baraut

4, ccounte Officer,
Telecom En Division,
Saharanour?u

DA-64/93 Tt TR — e L ““‘_,
‘ , _ ;j:“ﬁd

Sh, Ajay Kumar Singh,

S/o Sh, Vishuanath Smgh,

P/o 1/?50 K.Puri,

Neuv Delhi, Apallcent

(By advccate Ms, Bhar ti Sha.ma, proxy counsel for
M e, Rani Chhabra)

©- wveresus

Ts dnion of Idai‘. ____
2 Mlnls‘ry of . Comnunication,
Deptt, of Telecommunicztion,
Neu Delhi, :

2, Asstt,Engineer Telecom, e

Coaxical Cable Construction,

€5, Master, Tare Sinjh haoar,
allunﬂhar(PunJah) fia - Respondents

0A-104/093

Shri Jaig'Ramy ... .o o8, 753
S/o Shri Sumeshar, P g
R/o Raghubir Nagar,

B-11I 123 GSang,

House No,478,

How Delhiy s ST AR s ios - Appicant

 (By advocate Ms, Bharti- Sharma, proxy cuunsel for

Mc's, Rani Chhabra)

vVersus

1. Union of India, L E AT
thraugh its uacr,ét‘rY. "" e
Ministry of. Eommunxcation, 38 :
Deptt, of: Tolecommunicatioh, S5l
Sanchar Bhauvan, %
New Delhi,

2, Assistant Engineer,

Coaxical Cable Construction,
Jalbundhar, Respondents

b

Respondent g,
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0A-338/93

1.

Sh, Shri Chand,

S/o Sh, Bhajju Ram,
R/o 128 Moj Pur,
Shahdhar a,

Shri Raja Ram,

S/e Shri Panna Lal,

R/o 16,258 Barsati,

Lodi Coleny,

New Delhi, Applicants

(By advocate Ms, Bharti Sharma, proxy counsel for
Mrs, Rani Chhabra)

i e S

:7*' 1.
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Qa-709/83 ¢ "7

1.

o
2,

3.

< &5 ¥ s
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7 a7 Ao ~('By

Unien of Indiayuii 5;? :
through its Secretery, . ©

Ministry of Communication,

Department of Telecommynication,

Sznchar Bhawan, Neu Delhi,.
S.D,P, Phones, Meerut,

Assistant Engineer Phones,
‘Meerut, e o

Jivisional Engineer Administration,
Of fice District Telephene Manager,
Meerut Cantt,, Baraut,
Sub Divisiqnal;oﬂéide:fphdnasﬁl, i
X Sar Exchanje, Delhi Road,Meerut, Respondent g

T £ Bive

P S BRI

Kanchan, :76-2.8% &ua. i el
S/o Sh,: SRiv ‘fytar, v i Tine o
R/o 1226, Pratas Nagary, ' °
Pahaf Sanj, Ney Delhi,’ ' "+« -~

Sh, Keshan, EERNAT Y
S/o Shri Sunder, (o
R/e 1226, Pratap Nagar, RS Lt ag i
Pahar Ganj,New Delhi, -7~ -& - ‘i«
Sh, Ram Lakhan, ) ST i T
S/o Sh, Mahadev, L
R/e 1226, Pratap Nagar, g BT

Pahar Ganj,New Delhi, "7 “Applicants

-

advdcate Ms, Bharti Sharmd, proxy counsel Por

Mrs, Rani Chhabra)

1.

LI, SRy B Verﬂ“
Union of India, s rhiel SR ANERI
through its Secretary,-:: - . .':
Ministry of Commupication, . .~
Deatt%;dﬁ%ngagpmmunﬁnatfqn,fi
Sanchar Bhawan, ausdd e $C
New Delh, i ind ey

b
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2, Assistant Engineer,
Teleconm Project,
A. S5, 10 Safdarjung Enclave,

Neuw Delhi, Respondenta

ORDER (D% AL)
deliver ed by Hon'ble Mr, Justice Se Ky Ohaon,vica=Cha1rman

In this bunch of the O.As,, the facts are similar

and the Controversy raised is the sama, They ;have hesn
SRl el e v - Lok

heard togetmrang, therefore, theyjre being i sposed of

by a common judgement. ”

1986 to 1988 they render ed sérvice to the respondents
@8 Casual workers, Their services were terminated jin
order to 9ive ef fect to the circul ar dated 22,4,1987,
They have Prayed in gach o° these 0,As, that the orders

terminating their 86rvices may be Cuashed, They hgye

I@-engaje them in service,

L
7 These applications 3opear to ms highly belated,

Therefore, they are being dismi ssed as barred by limitatien,

Like any othor citizen of this Country, each ¢f
’ the applicant; is entitled to be Considered for . fresh
appo intment en mer its and 1n‘accordance with lau if he

or ehe is ptheruise eligible, Ue have no doubt.that the

Tespondents shall Consider their cases jif and uhen they

faei the necessity of engaging fresh casyual labourers thereby f

conforming to the mandate of Arftic)les 14,16 and 21 of the
Constitution,

Uith these observations, these applications are
dismissed,

‘No costs, "
O"?‘Z‘;&.\Lﬁ"“?‘aﬁu ~

(8.N. DHOUNDIYAL) o O e exp ( Se K YHAON )
MEM3ER(A) Ax:jgti&\Jmlaxn VICE CHAIRMAN
Scin)a
Jvv/ co. -0 Tagy
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